
 

The House stands adjourned for lunch till 
2.30 p. a. 

The Bouse then adjourned for 
lunch at fifty-four minutes past one 
of the clock. 

The House re; ssembled after lunch at 
thirty-three m nutes past two of the clock, 
The Vice-Chairman (Shri Arvind Ganesh 
Kulkarni   in the Chair. 

RE: NEW   TERMS   OF   REFERENCE 
OF PRESS COMMISSION 

SHRI S. W. Dl [ABE (Maharashtra): Mr. 
Chairman, S r, I want to raise a point of order. 

THE VICE-C :HAIRMAN (SHRI 
ARVIND GANESH KULKARNI): On what? 

SHRI S. W. DHABE; Yesterday, the hon. 
Minister... 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): Just a moment. Let 
me first see what this problem is. 

Yes, Mr. Dhab>. 

SHRI S. W. DHABE: On the last day, Sir, 
the hor. Minister was pleased to make a 
statement on the enlargement of the terms of 
reference of the Press Cor mission, and we are 
to ask some clarifications or to make some 
suggestions Sir, I would like to know at what 
til le it would be taken up. 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): That I do not know. 
I will enquire and let you know. 

SHRI S. W. DHABE: That was to be done 
today. Will it be taken up after this debate or 
earlier? 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): That, I will just 
check up. 

DISCUSSION ON THE WORKING OF 
THE  MINISTRY OF INFORMATION 

AND BROADCASTING —conid. 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): Mr. Kalyan Hoy. 
Not present. Shri A. P. Janardhanam. 

SHRI A. P. JANARDHANAM (Tamil 
Nadu): Mr. Vice-Chairman, Sir, this is a very 
poor country, and I fear that the colour TV is 
an ivory elephant for our country. Of course, 
the idea of providing TV to the rural areas is 
very much welcome. But, still, I think that the 
radio should be given precedence over the TV 
till we attain self-sufficiency. Cheap radios, 
even at the rate of about Rs. 50, should  be  
the target. 

Another thing is that our external serviceg 
need to be revamped. Externally our policies 
have to be well broadcast to the neighbouring 
nations, and to impress upon the world, our 
achievements and the need for our progress 
have to be well stressed. Our external 
services must be strengthened. Thei need for 
powerful transmitters has been stressed often 
by Members here. 

Apart from all these things, every 
Government has the temptation to become 
self-laudatory. The Goebbelsian propensities 
may sometimes overtake certain overzealous 
people. Our Gov-ment should clear itself of all 
such temptations. This morning the Minister 
ruled out the minutes given to the 
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[Shri A. P. Janardhanam] 

Opposition (in the coverage of Parliament 
proceedings) and the minutes given to the 
Government, i have to emphasise that the 
Opposition speakers are many and the 
Opposition parties are many. The Government 
has its own spokesmen, besides the Ministers. 
Always the Opposition must have the 
precedence. Democracy is a two-way debate. 
Democracy is an adult form of Government 
and the opposition points of view must be 
taken into full consideration. Opposition 
throttling and muzzling is never the way of 
democracy. We are all very jealous of the 
liberties we have got, and everybody ia long-
ing to savour the luscious fruits of freedom. 
Everybody here, some way or the other, is 
thirsting for freedom. Some might have 
languished in jails; some might have 
undergone tortures; somej ight have braved 
lathis; some might have gone very near the 
hangman's noose. So everybody is a Jealous 
guardian of rights. Every party stand3 for itsl 
ideals. The other day the cooing Bombay dove 
and the Bengal tigress were ranged against 
each other Satyajit Ray painted our country 
black. But truth cannot be hidden. We are a 
very backward nation. That we have to admit. 
We have our own social ills. We have to admit 
it. There is adulteration, there is smuggling, 
there is grand corruption, there is everything. 
They are all there in developing countries. We 
have to admit it. We have to search our hearts 
as to where we failed and how we can set right 
all these things. It can be only throgh powerful 
media of expression. Full freedom of expres-
sion should be allowed to everybody. In 
Britain you have soap-box orations in Hyde 
Park. Here does the opposition have full 
freedom of expression? Only when the 
opposition is not muzzled, only when 
everything is free,, only then we are fit for 
democracy. We know the attempts made 
sedulously and assiduously; we know how 
colours change with the change of 
Government, how overzealous people try to 
flock to the banner, beat drums and do 
everything. So the opposition must have its 
say-   Small and medium 

newspapers must be encouraged. I have been a 
journalist myself. The journalists, especially 
small journalists, must be given full-play. 
(Time bell-rings) Am I nearing the end of my 
time? All right. Television is a costly luxury. 
Let us have newsprint. At least let us devote 
some space for forests,, for growing trees. If it 
is not possible, let us concentrate on having 
raw materials like bagasse and all that. I am 
proud to hail my leader, the Chief Minister of 
Tamil Nadu, M.G.R., darling of the millions, 
who has made a very| successful use of the 
film medium. His films bagged him millions of 
votes and the film songs were packed with our 
own ideals. They led us to victory. So in our 
State you should have advisory boards. Only 
the State people know the localities., the 
culture, the civilisation, the background, 
everything. These advisory boards will play a 
vital role jn focussing attention on everything. 
Artificial integration won't stand. Integration 
blossoms from the heaxts. We should respect 
each other and as one interested in the States' 
rights, I have to emphasise that the States' 
liberties should be respected and the States 
should be allowed to have their own say in all 
media.   Thank you. 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): Mr. Kalyan Roy, 
please. 

SHRI KALYAN ROY (West Bengal), Sir, 
as I have a very short time... 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): Yes, very short 
time. 

SHRI KALYAN ROY: I know my time 
and the time of others. Within the very short 
time at my disposal, I will only touch three 
points, namely, the AIR, its news broadcasts 
and its 'Today in Parliament', which are 
heavily biased in favour of the ruling Party. 
There are hundreds of instances where the 
criticisms of opposition parties are totally 
suppressed and cut out. The viewpoints of the 
Communists are particularly shut out, even 
rather crudely. 
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Mr. Sathe is a nice man and is a good 
friend of c urs. When we pointed out to him 
th:,; black-out once, he wrote on the lTth 
March, 1980 that the lapse is being brought to 
his notice. Again md again this is happening 
and on; is tired of pointing, it out to him. [t 
has happened in the reporting on tl e Finance 
Bill discussion. On the I10th March we 
pointed out and on the 21st he replied. This 
time the reasoi was something else. He 
wrote., and I quote; "I would, however, take 
the opportunity to taring to your notice the 
limitation of time in the AIR news bulletins". 
At that time it was a lapse, this time it is 
shortage of time. There is always tome excuse 
or other with the result both the AH India 
Radio and the TV are fast losing their 
credibility. 

During the J mata regime there was near 
total suppression of news of the struggles of tl 
e working classes, the kisans and the: views of 
the trade unions and he serious economic 
offenceg or mis deeds of big monopoly 
houses and big business houses. Daily 
newspapers anl contours owned by the 
topmost income-tax evader3 of the country 
will raturally suppress this kind of news. And 
Mr. Sathe cannot do anything about it, as he 
said during the Question Hour. Therefor?, 
people naturally expert the All India Radio to 
give a bala iced picture and here they have 
faih d. They have suppressed this kind of 
news. Most of the people think UK is an 
extension of the chambers 0 ( commerce. In 
the last four years, 1976 to 1980. All India 
Radio had put on air numerous programmes 
on coal industry. Not a single trade union had 
been invited to participate in the discussions; 
not one. Only the top big bosses of mining 
and Coal India have been allowed to 
participate and, through the All India Radio 
have slandered and vilified miners. On the 8th 
August, If 78 I drew Mr, Advani's attention to 
tl is. Shri Advani in his letter of Dece nber 28, 
1978, said, and I quote: "Yon have rightly 
pointed out that this is an omission in the 
programme". But nothing was done. Again 
and ai;lm this has been happening. 

On another occasion,, when we drew the 
attention of Mr. Advani once again he 
wrote to us on April 12, 1979, and I quote: 

"AIR however did not cover the 
statement of the trade union before the 
strike since the AIR as a policy do not give 
advance publicity to the proposed token 
strike, go-slow and other agitations. So far 
as broadcasting of current programmes of 
coal industry in All India Radio and 
Doordarshan is concerned, I appreciate 
your viewpoint and in my earlier letter to 
ycu I had also expressed my unhappiness 
over the manner of the presentation of the 
programme which has been conveyed to 
the- producer concerned and I have been 
assured that at a suitable opportunity All 
India Radio and Doordarshan will explore 
the possibility of presenting another prog-
ramme on coal to make good the omission 
to which you have drawn my attention." 
In the last four years in thia programme, 
not one MP. or one trade union either from 
AITUC or INTUC has been called to 
participate. 

That is one thing. Now, we started this 
session on the 23rd with a discussion on 
coal which was totally blacked out. The 
climax is that on that day in 'Today in 
Parliament', it just stopped when the coal 
discussion began. Mr. Sathe should be 
ashamed of this. On the 1st July, 1980, the 
Prime Minister called a meeting of the 21 
leading trade unions of the country. Mr. 
Ramanujam was there. Mr. Srivastava was 
there. All the leading trade union 
representatives expressed their opinions as 
to what is wrong in the country. The Prime 
Minister was sitting there from 3 to 7 P.M. 
taking down notes. She listened to us very 
patiently. Not a word was mentioned in the 
AH India Radio. Only what the Prime 
Minister said in three minutes was 
mentioned. Not a word of what Mr. 
Ramanujam said or what I or Mr. patel or 
other AITUC or INTUC leaders said was 
there. Is this the impartiality in the opinion 
of Mr. Sathe?   Is this a balanced pic- 



 

[Shri Kalyan Roy] ture? Is this not 
presentation 01 news in a partisan manner, 
shutting out the view of the trade unions? But 
what is happening outside, Sir. In the Delhi 
newspapers, owned and controlled by top 
monopolists, jute and sugar ha-\ rons, the 
position is even worse, and whatever little 
freedom we have it is under a cold and 
calculated attack. Sir, on the 20th May, 1980, I 
pointed out to the empire of Mr. Irani of the 
Statesman and how Mr. Nihal Singh had to 
pack up and go and Shri Irani decided what 
was to be printed and what not to be printed. 

What is happening in the Hindustan Times 
today—owned by the house of the Birlas—
Chairman is Mr. K. K. Birla—is shocking. 
One cannot believe that these things can 
happen in the capital—in 1980. Sir, democracy 
has stopped at the gate of the Hindustan Times 
Building. This js the position. The Hindustan 
Times, in my opinion, today has been 
converted into Tihar Jail by Mr. Khushwant 
Singh. He took over on the 1st May, 1980. 
From the 1st of May, 1980 till today, four, 
top-most, experienced journalists have been 
hounded out,, victimised and thrown into the 
street. Sir, tne topmost journalists who were 
working there for the last 15 to 20 years have 
been victimised by both Mr. K. K. Birla and 
Mr. Khushwant Singh. There is a saying in the 
Hindustan Times that there is a gang of two 
that is ruling the Hindustan Tim::s today. The 
first to go was Mr. Parimal Das-gupta who 
was writing the editorials for the last 15 years. 
Mr. Khushwant Singh said: You cannot write 
editorials but somebody else would do. Mr. 
Parimal Dasgupta had to pack up and g°- He 
took a long leave although he had five years 
more to go. The next to go was Mr. Sundar 
Hajan. What was his crime? His crime was 
that he had written three articles— one 
regarding Mr Sanj'ay Gandhi during the 
election times Artificial Blow Up; the second 
after his tragic death and the third about Mrs. 
Maneka Gandhi whom Mr. Khushwant Singh 
proclaimed  to  be  the  next     Prime 

Minister. The result? Mr. sundar Raj an was 
sacked. This is democracy. Next, it was Mr. 
Balram Tandon. The last to go was Mr. 
Pritish Chakraborty, a man who has worked 
for more than 3l years there. On the 9th June, 
Mr. K. K. Birla asked    him to meet him 
(Time bell rings)    What Mr. Chakraborty 
went to meet Mr. K. K. Birla, Mr. 
Khandelwal, another Director, a sugar baron, 
was also sitting there. He was told by Mr. 
Birla that Mr. Khushwant Singh wanted his 
own men in top positions, whom he trusted. 
Mr. Birla asked him: Can you go next week? 
He said: Yes. Mr. Chakraborty had to go on 
leave—and that also without getting proper 
salary. Instructions as to what to print and 
what not to print are conveyed over the 
telephone, through teleprinter and the other 
agents of Mr. K. K. Birla. This is democracy 
that we are having. If thig is the freedom the 
Press is enjoyingir the Press Commission Mr. 
Sathe is talking of, will be futile ... (Time bell 
rings) After these sackings, who will dare to 
go before the Press Commission to give 
evidence? Let the Press Commission take up 
this item    of   the    Hindustan   Times  ... 

(Time bell rings) 

My last point, Sir, is about the film 
industry, i will take only two minutes more.   
I am finishing. 

Mrs. Nargis Dutt has spoken, and I must 
say that she has made an excellent 
contribution to the film world and the film 
industry in Bombay and to make it what it is 
today. We all know what is decent,, what is 
culture, what is civilisation, what is beauty, 
what is imagination—all these stop at the 
gates of Bombay movies. And this is the 
creation of Mrs. Nargis Dutt. Sir, I do not 
want to say anything more about Shri Satyaj'it 
Ray, who does not need any defender. I can 
only draw the attention of the House to what 
Mr. Shamlal said the other day. The Bombay 
Talkies are "a dash of adventure in the form of 
violence. It is thg new opium of the people. 
Let those who make a lush living by legal 
traffic in this drug do so by all means. 
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But they ough ; not to crib at those who 
want the c nema to create a coherent 
imaginativ  world of its own."... "Even an 
aggiessive portrayal of poverty cannot do 
any harm to anyone in a country dis 
ressingly familiar with poverty. It ca 1 
indeed do a lot of good by giving some 
people a bad conscience and by goading 
some others to action seekiig redress." 

Finally, Sir, want to say to Mrs. Nargis 
Dutt wl at Sham Lai said that "In any 
case on y some one deaf to the music of 
this pcture would charge it with fouling 
up the image of the country." 

Lastly, Sir* i would say that the Press 
Commissi in references are welcome, But 
is be satisfied that the composition is 
good and the people who have beer 
nominated are competent? Is M.. Shishir 
Mukherjee competent to ta :kle the 
problems? We are surprised ai to why the 
outstanding retired jou nalist Mr. 
Chalapathi Rau has not be n taken, so, 
Sir, the whole composition is so biased 
that they would do little justice to the 
reference. I would request the hon. 
Minister to hav; a rethinking about the 
whole thing 
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3 P.M. 

SHRI KALYAN    ROY:     Should it 
continue? 

SHRI SHRIK/NT VERMA: No, that 
should not continue. But, did you protest at 
that time? 

SHRI KALYAN ROY: If you see the 
records, I initiated the debate. interruptions). 

SHRI SHRIKANT VERMA; But I am the 
victim. Did you say anything when I was 
victimised? 

SHRI KALYA I ROY:   Of course. 

SHRI SHRIKANT VERMA; I do not 
remember. But thank you very much if you 
supported at that time. (Interruptions). 

SHRI KALYAN ROY: I hold even now 
you have t een victimised. 

SHRI SHRIKANT VERMA; Nobody is 
being victimis :d for having written something 
whic] is not palatable to the Governmen . But 
unfortunately because you belong to a certain 
political party and it is your job to criticise the 
Government, so you are    just    overlooking      
the      facts. 
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THE VICE-CHAIRMAN (SHRI 

ARVIND GANESH KULKARNI): Mr. 
Murasoli Maran. Your party has six 
minutes. 

SHRI MURASOLI MARAN (Tamil 
Nadu); Mr. Vice-Chairman, Sir, let me at 
the outset congratulate the Government 
for having abolished the licence fee in 
relation to two-band transistors. But I 
would plead with the Hon'ble Minister 
that exemption should also be given in 
respect of four-ban^ transistors, because, 
they are also inexpensive and India has 
been ushered into the modern transistor 
age- Secondly, I would also like to 
congratulate the hon. Minister for the 
efforts he has taken in regard to bringing 
colour television. I am for colour 
television, not in the sense that I like 
colour or that it is a modern fashion. But 
from the point of view of economics> 
very soon, we have to change to colour. If 
you do not do it now, you will be paying 
dearer for it in future. For example, all 
over the world the tendency is for colour 
TV. So, in the near future we cannot be 
importing those picture and power tubes. 
Ultimately, it may fall on the Bharat 
Electronics which will be obliged to meet 
those requirements of transmission and 
receivers, with the result, we may have to 
pay a heavy price. So, from the economic 
point of view I am for colour TV. Sir, out 
of 40 countries of the Asian Broadcasting 
Union 31 countries have introduced 
colour TV, 7 countries have no television 
network and there are only two countries, 
India and Vietnam, which are still on 
black and white TV. Moreover, Sir, this 
question is as old as 1975. In 1975 the 
Government set up a Technical Advisory 
Committee to go into the question of 
colour TV. They suggested a gradual 
changeover to colour TV. Along with this 
they also suggested co-existence 



 

[Shri   Murasoli  Maran] 
of black and white TV. Sir, it is my 
opinion that the colour TV should be 
financed by commercial advertising. 
Lord Thompson said: Television 
advertising is a licence to print money. In 
America one minute advertisement spot 
during prime time costs 80,000 to one 
million dollars. So, it is my view that we 
should go in for colour TV and it should 
be completely financed by commercial 
advertising. Then, Sir, advertising on the 
broadcasting services is considered in the 
developing world more as a part of the 
process of economic modernisation and 
enlargement of the traditional concept of 
the market than an issue affecting 
broadcasting policy. Sir, in our country 
even though we are talking about colour 
TV, the quality has not improved, it is 
very poor, far from satisfactory. We have 
not yet imbibed the television culture. In 
fact, if you look at the TV, it is popular 
because of the cinema content of it. We 
have not developed the quality. I think 
recently a survey was made in Delhi. 
Most of the teachers in Delhi do not find 
the school TV programmes useful and 
most schools possessing TV sets, hardly 
switch on the sets. This is the position. 
So, the Minister should see that the 
quality is improved, not with more 
cinema content, but as a TV. 

Then, Sir, we have to curb the 
monopolistic tendency in the press. In the 
words of the Press Commission. 
Monopoly of thought is as bad as 
monopoly of wealth. One way of curbing 
the monopoly interest is to bring a 
measure like the price-page schedule. I 
know it was struck down by the Supreme 
Court, but if necessary, we have to 
amend the Constitution. Only such a 
measure would curb the monopolistic 
tendencies of the press. 

Then, Sir, even within the four walls of 
the Constitution there are ways by which 
we can help small and medium type of 
newspapers. For example, article 269 
provides that the Centre can levy a tax on 
advertisements published in newspapers. 
These 

taxes should be levied and collected by 
the Union Government and assigned to 
the States. But So far, Sir, no 
Government has taken note of this 
provision. Here is a provision for 
resources. You can levy taxes, but 
because after collection the same are to 
be given to the States, the Centre is not 
very much interested in it. Again the 
Fifth Finance Commission has gone into 
the question of levying tax on 
advertisements and they have said that 
there is prima facie a reasonable source 
of revenue. But so far it has not been 
done. When Mrs. Satpathy was the 
Minister, at that time I had raised a; 
question in Lok Sabha. She had said: We 
have prepared a report and the same we 
are submitting to the Finance Ministry. 
Very soon we are taking a decision. But 
so far nothing has happened. Now the 
advertising policy of the Government is 
also helping the monopoly press. For 
example, there are as many as 10 news-
papers which claim 75 per cent of the 
advertisement revenue from Government 
channels—I mean both from the Centre 
and the State Governments. For example, 
in this year's Report,, in this list of 
classified and display combined 
advertisements, about 62 per cent of the 
amount spent for classified and display 
advertisements, go to English and Hindi 
newspapers alone. So they get the lion's 
share. How about the other language 
newspapers? They get a very poor 
percentage, a very poor share. I would 
request the hon. Minister to look into the 
matter so that there will be a rational 
policy so that all the language 
newspapers will get an adequate share. 

I agree with what Mr. Kalyan Roy has 
said. The other day Mrs. Nargis Dutt was 
very unkind towards the guru of modern 
Indian cinema, Mr. Satyajit Ray. She 
said that poverty is projected in his films 
in such a way in the other countries as 
not to bring fame to the country. Sir, I 
completely disagree with her,, with all 
respect to her. She has said: "In which 
home do we see snakes going back into 
the huts?"     That is her question.    It is 
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really ridiculing a grand personality like Mr. 
Satyajit Ray. In fact, we the commercial film 
people have no right to criticise Mr. Satyajit 
Ray because he is an outstai ding personality. 
In his films, he hag depicted not only poverty 
but the Calcutta city life and the Bingal 
famine i" su^h a way as nobody else in India 
can do. We are all proud of him I do not 
know how she levelled thi criticism. In his 
films, poverty is depicted with sadness and 
innocent dignity. What stands out is not 
horror of j overty but the humanity, simplicity 
tnd the indomitable Indian spirit. I do not 
want to go further into it. 

We know whit we get from the 
commercial movies is two hours esca.-pade 
for the pi or for the common man from his ur 
interesting life which bring3 romance with 
vicarious joy of voyeurism. But it is an 
industry. For example,, about Is. 200 crores 
per year are collected as he box office 
amount in the film industry. Out of every 
rupee collected m the box office, 54 paise go 
to the C overnment by way of taxes, 27 paise 
i o to the exhibitor, 4 paise go to the 
listributor. The poor film producer en get 
only about 15 per cent of the ,;ross intake to 
recoup the cost of prodi ction. 

SHRI KALYAN ROY; What about the 
poorest actor ' 

SHRI MURASOLI MARAN: They are all 
taken can of Sir, the situation is very sad. Wc 
should put the commercial cinema dso on a 
sound footing. For that, they should get 
institutional help for financing their films. 
There is no such help given at all. No bank 
will give t re film producer any money But as 
a I industry, it collects about Rs. 200 cr >res 
per year. It is a very sad of affairs. The film 
Finance Corporation whit h is there now 
cannot perform the job. They are taking case 
of one particular section of art films— ■ the 
out-of-way i'ilms. J would urge the hon. 
Minister to go into the problem. Let him 
create a Corporation like the IDBI which 
takes care of the industry—not an apex 
corporation but 

regional corporations—to give finances to the 
film industry. Then all the bad I of the film 
industry will vanish. They are paying 
usurious rates of interest—ranging from 65 
per cent to 70 per cent. 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): May I request you 
to conclude? 

SHRI MURASOLI MARAN: I will not be 
doing justice if I do not refer to the irksome 
and thoughtless censorship which is 
prevailing in this country. The Censor Board 
members are appointed in such a way that 
many of them do not know anything about the 
cinema industry. I would urge the hon. 
Minister that in future at least if he appoints 
Censor Board members, he should see that 
they have knowledge about the cinema 
industry. It causes hardship to the producers. 
It is quite surprising what is allowed in one 
picture in Malayalam is not allowed in a 
Tamil picture; what is allowed in a Telugu 
film, even if it is re-made is not permitted in a 
Tamil picture. I can quote several examples. 
For example one picture by name 'Paru-
vaththin Vasaliley' in Tamil was a re-make of 
a Malayalam picture. It is a carbon copy. But 
the Regional Committee of Censors objected 
to certain portions. They went to the Central 
Censor Board and finally appealed to the 
Central Government also. In the meanwhile, 
there was so much delay that the poor 
producer, who was living on borrowed 
money, had to come back. He measured all 
the corridors of the I&B Ministry but could 
not achieve his object. Then he voluntarily 
surrendered and agreed to cut all those 
portions saying: "Please leave me alone and 
give me the certificate". That was the 
position. There is some illegality in the 
present censorship system. When Mr. Abbas 
went to the Supreme Court, the Supreme 
Court passed certain strictures. At that time 
the Attorney General of India gave an 
assurance on behalf of the Government of 
India that they would change the  law of 
censorship.       What they 
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[Shri Murasoli Maran] meant was that the 
final authority, the appellate authority of 
censorship should not be a bureaucrat, should 
not be a Minister; there should be a tribunal. 
It should have the colour of a court, Sir,... 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): That is all right. 

SHRI MURASOLI MARAN:... still that 
loophole is there. In the Supreme Court the 
Attorney-General has given an assurance that 
very soon there would be a tribunal. In the 
case of the picture 'Paruvaththin Vasaliley' if 
there were a tribunal the suffering would not 
have been there. I would urge upon to the 
Minister to come forward with a legislation 
creating a tribunal. 

SHRI SYED SHAHABUDDIN (Bihar); 
Mr. Vice-Chairman, sir, in the modern world 
knowledge is freedom and true freedom is 
discipline from within and not a compulsion 
from without. A truly free country does not 
really need a Ministry of Information because 
a Ministry of Information tends to become a 
Ministry of National Guidance and then to 
become a Ministry of Propaganda for the 
Government. I would, therefore, request the 
House to consider whether a Ministry of 
Information is at all necessary if we wish to 
build a democratic polity in the country. In 
fact, in a sense, I am inviting the Minister of 
Information and Broadcasting to commit 
suicide. In the modern society ... 

SHRI V. P. SATHE: Not physically. 

SHRI SYED SHAHABUDDIN:.. .the 
media is the image and the image tends to 
become a reality and the shadow tends to 
acquire a substance. We know the power of 
the media. The media can conjure ai saviour, 
a hero, a leader out of the thin air, out of the 
blue. And this brings me, therefore, to the 
question why this Government has 
completely abandoned the quest for 
autonomy. You know, Mr. Vice-Chairman,    
that    the 

Verghese Report has been consigned to 
oblivion. You know, Sir, that the Prasar 
Bharati Bill is not going to be replaced. You 
also know that the Mukherjee working Group 
on the films Division has been disbanded. All 
this, therefore, is part of a pattern. This is part 
of the quest for total power. This is a 
Government which wants to acquire a control 
over the body, mind and soul of the people. 
We should not be taken in by the big, blue, 
bubbling eyes of the Minister of Information 
and Broadcasting, who i9 a very dear friend of 
mine. We should not be taken in by his jovial 
and friendly mien. Behind it lurks a mind 
which is conspiring to control the! press, er 
slave the spirit of the people. It is, therefore, 
in this context that I would suggest that 
indeed in this country they are trying to bring 
in censorship through the backdoor, without 
the emergency, of which many instances have 
been given. For this I would thank the Prime 
Minister who has chosen her Minister of 
Information a,nd Broadcasting well. 

I have just read the new terms of reference 
of the Press Commission. They appear to be 
comprehensive enough, but the composition is 
not very inspiring, J am sad to say, and the 
way the old Press Commission was asked to 
pack up and go home left a very bad taste in 
everybody's mouth. Indeed, the ownership 
must be defused and monopoly control over 
the press must be ended. But the Government 
patronage is also responsible for distorting the 
press. I would, therefore, think that the 
Government control which comes through 
newsprint quota and through Government 
advertisements also needs to be regulated and 
controlled. These means of control have really 
assumed a scandalous proportion. I think one 
way out would be to make the newsprint freely 
available in the market so that any newspaper 
gets as much of it as it wants. And the 
Government advertisements should be reduced 
to the minimum and should be given purely on 
commercial basis. It should not be, as we say 
in Urdu: "Halwai ki dukan aur dada jaan ka 
fateha".    We know 
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that English ar | Hindi newspapers capture the 
bull of the advertisement expenditure of the 
Government,, as has been pointed out. Tweive 
other languages get only 37 per cent. This is 
unfair, This loj sidedness must go. I would 
also thirii , Mr. Vice-Chairman, that a 
Newspape r Development Corporation should 
b.; created, instead of giving indirect subsidy 
through advertisement whi ;h also brings in 
control, in order t< finance and promote the 
small and medium newspapers. 

Mr. Vice-Cha rman, film is the 
characteristic n edium of our age for artistic 
expressi >n. The film industry has deep 
roots. It has established great traditions. It 
has become a social force in >ur country; 
notwithstanding the cr ticism by one of our 
distinguished ci lleagues, I think its greatness 
lies ii that it has produced Satyajit Ray. ^et it 
not be a commercialised, a 1 ulgar medium a 
narcotic for the pet pie, a meana of escape 
from the daily drugery of life. Obscenity, sex 
and violence seenT to detrmine the c >ntent 
of a film more and more. I was shocked to 
read in the Annual Report that in 1979,, 126 
feature films, 011 of 714, got 'A' Certificate, 
and thus there was a rise from 5.3 per cent in 
1976 to 18 per cent in 1979. Is it a sign of 
maturity of the industry or 13 i a sign of 
maturity of the audience o is it that there is a 
growing maladj with which our social 
system is suffei ing? 

The report of the Working Group on 
National Film Policy has just come in. I 
hope the Minister will give it sympathetic 
consideration and implement its main 
recommendations. 1 would particularly 
plead for financing a series of cinema 
houses which should be very simple, very 
austere to screen cultural films, artistic films 
and good film such as th >se which are 
financed by the Film Finance Corporation. 
In that sense I welcome the setting up of the 
Film Dev< lopment Corporation which is 
going to take over the function of the Film 
Finance Corporation also.   It should also 
serve as the chan- 

nel for importing toreign films. Here also the 
iopsiaed development must go. Most of our 
turns come from tne western world, the U.K. 
and the United States,, and the great 
experiments in cinema in the third worid are 
not yet known to the people of India. That 
deficiency must be made up. 

Mr. Vice-Chairman, T would just like to 
take a tew minutes mui>.. ,.^ are a 
multilingual country, and the AIR must 
evoiv© a scientific basis for distributing the 
broadcasting time, among the various 
linguistic groups, that compose the service 
area of a particular station. That will tane 
away all the irritation and the sense of 
grievance that arise from time to time. 

I would also plead that emphasis on 
Engusn must oe aoanaonea. And our trioute 
to iaansKrit can perhaps be lowered. There 
sfiotiid be less concentration on the speeches 
of the President and. the Prime Minister and 
perhaps 01 the Mmister ot miormation. I find 
that the A.l.R. Archives is giving more ana 
more time «> tnem. xney should try to record 
the voices of our poets, our artists,, our 
scientists and our great writers xor posterity. 

The commercial service, I am told, has 
become a den of corruption. That should be 
Cleaned up. 

SHRI N. K. P. SALVE (Maharashtra): 
You have forgotton the Members of 
Parliament. 

SHRI SYED SHAHABUDDIN: Well, 
they have a chance to become Prime Minister 
or Minister of Information. 

The overseas programme—I would like to 
draw the attention of the House to this—has 
to be rationalised. (Time bell rings). Mr. 
Vice-Chairman, I will just take two minutes. 

There  are  too many small prog 
rammes of very short duration. There 
is no sense at all in having a prog 
ramme of less than 30 minutes dura- 
  tion. And these programmes are broadcast  
on  very,, very weak channels.    I,  therefore, 
welcome the sug- 



[Shri Syed Shahabuddin] gestion in the 
report that in the next few years we shall 
add two    high-powered short-wave 
transmitters. 

Mr. Vice-Chairman, i know that by the 
end of this Plan the present TV 
programmes will cover only 35 per cent 
of the area and IS per cent of the people. 
Yet already they are talking in terms of 
the colour TV. 1 do not know how many 
families today in this country have TV 
sets and how many TV sets are available 
for social purposes. The TV was 
introduced with a social mission. Has the 
Minister any reason to believe that the 
social purpose has been fulfilled or it is 
anywhere near fulfilment? And he is 
talking of the colour TV. There is no 
rationale, no justification for the colour 
TV for a poor country. It will not fulfil 
any felt need of the people. It will invest 
funds in a non-priority sector. It will 
delight the eyes and the ears of chosen 
elite, who will,, of course, utilise public 
funds in the name of masses and in the 
name of social education. Ugly truth, Mr. 
Vice-Chairman, cannot be concealed 
howsoever colourfully you may dress it 
up. 

On technology, the Minister has spo-
ken several times. Need comes before 
technology. We can be content with the 
absolute technology. We do not want to 
chase and follow the affluent societies 
whose appetite can never be satiated. Let 
us first eliminate the bullock-cart which 
is an obsolete technology; let us first 
eliminate the plough which is an obsolete 
technology. Let us first address ourselves 
to the felt needs of our people, the basic 
needs of our children in the schools 
before we come to the colour TV. 

The Publications Division can again 
do much more than it has done so far. 

THE VICE-CHAIRMAN (SHRI 
ARVIND GANESH KULKARNI): 
Please conclude. 

SHRI SYED SHAHABUDDIN: One 
minute more. 

I find, Mr. Vice-Chairman, that in 
1979, 63 publications were in English 
and 31 in Hindi, and all the other 
languages of India put together had only 
9 publications to their credit. This is 
absolutely scandalous. This must be 
changed. 

Mr. Vice-Chairman, news-gathering ia 
not the responsibility of the AIR. Their 
special correspondents abroad,, to my 
mind, are wasting time. But news-
gathering from our districts is important 
and precedence must be given to it by 
giving a certain amount of subsidy SO' 
that they may have a telex linkage with 
every district headquarter in India. (Time 
bell rings). I have never exceeded my 
time. 

THE      VICE-CHAIRMAN      (SHRI 
ARVIND     GANESH     KULKARNI): j    
I know, but I have allowed you more than 
the time given to you. 

SHRI SYED SHAHABUDDIN: 
Finally, Mr. Vice-Chairman, there is 
rising discontent—I shall caution the 
Minister—in the ranks of his own 
Ministry, not only among the permanent 
employees who are not gathered into one 
organised cadre—the Central Information 
Service is only a beginning—but there is 
rising discontent among the temporary 
staff,, among the part-time staff. 1 will 
request him to look into the matter before 
the situation gets out of hand and 
explodes. 1 would, suggest that there 
should be regular cadres for every 
identifiable category of personnel that 
comes under his care.   Thank you. 

THE VICE-CHAIRMAN (SHRI 
ARVIND GANESH KULKARNI): Mr. 
Ajit Kumar Sharma is not here. Mr. 
Dinesh Goswami is not here. Mr. 
Chakraborty is not here. Mr. Alexander 
Warjri. 

SHRI ALEXANDER WARJRI 
(Meghalaya): Mr. Vice-Chairman, Sir, I 
would like to speak, especially since the 
time is short, on the working of the 
Ministry of Information and Broadcasting 
only in connection with the North-east. I 
feel that like the other ! Ministries,, the 
Ministry of Information and Broadcasting,  
has also given    a 
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step-motherly t eatment to the Northeast, 
except pi rhaps Assam where, according to tt 
e paper submitted by the Ministry, w have 
Gauhati,, Dibru-garh and Silchir, and 
altogether they are about 200 KW of 
transmitters. Imphal, 50 KW Shiliong only 1 
KW; Kohima, 51 KW; Agarta.a,, 20 KW; 
Arunachal Pradush has got the biggest power 
station tuere; and in Aizawi, it . 20 KW. Now, 
these centres are so weak that they cannot 
reach the people. And vary often people are 
keeping the r a t i o  sets just as ornamental 
things ir their houses, only for show. An India 
Radio, ShiLong, is dc?.;. ding on ( auhati 
only. In fact, they never cal it All India Radio, 
Shllioiig. They tail it Ail India Radio, ti -
Shillon ; in i;ute of the promise given by the 
Ministry during the Janata regime that 
Shiilong would have an independent centre 
and that it will have a 100 KW transmitter. 
One point whi( h I would like the Minister to 
note here is that it seems that in the North-
east, an instruction has been given I ) Ail 
India Radio that they should put out news 
oiVy g is censored by t le State Governments 
there. So manj distorted news items have been 
given ay the All India Radio For example, tal 
e the news item given by All India Radio, 
Shiilong-Gauhati, on the incident that 
happened on the 2nd of June in which there 
was a demonstration ly young children for 
squating before the DCs court in Shiilong in 
connection with the foreigners issue. All India 
Radio announced that some of the children 
got hurt by running and f-tiling. But actually 
what happened vas—was an eye- witness 
there—that the children were tear gassed and 
v. ere beaten mericiless-ly by the CRPF Yet 
All India Radio twice, not once, in the 
morning and once in the evei.ing, was giving 
news that t'ne childrer got hurt while running 
and falling, hus totally distorting the news. It i 
a totally distorted news. I would ike to submit 
that All India Radio ihould have a reporter of 
its own to ind out the truth and report correct 
ne MS . Either report correct news or do not 
publish any news at all.    I would also like to 
refer... 

(Time bell rings). There is    nobody else 
from Independents group... 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): The Minister is 
there. T'ne discussion was to be concluded at 
3.30. We are already late. Now, I have 
accommodated you. Otherwise, I could have 
called the Minister, 

SHRI ALEXANDER WARJRI: Another 
thing I would like the Minister to enquire into 
is the breaking of some contracts by the All 
Indii Radio. For example, a month before last 
a contract was given to a certain journalist to 
speak in the All India Radio. This journalist 
happened to, belong t° an opposition Party. 
His speech was recorded. In the morning it 
was announced that his speech will be 
broadcast in the evening. But the speech 
never came and when enquired the reply was: 
Please ask the State Government. I want the 
Minister to enquire into this. 

Another thing I want to say is what I have 
heard just now from most of my friends. They 
were speaking about coloure^ T.V. Everyone 
is trying to get coloured T.V. We in the North 
East consisting of 7 States cannot even dream 
of a colour-lees T.V. Of course, we can see 
T.V. programmes from across the border, 
from China and Bangladesh. Should we take 
recourse to this and see T.V. programmes 
consisting of propaganda against our country? 
I am really surprised that after so many years 
there is not even a single T.V. centre in the 
seven States of the North East. I would 
request the Minister to kindly assure us from 
the North East that at least by next year a 
T.V. Centre will foe set vp in the North East. 

SHRI V. P. SATHE,: Mr. Vice-Chairman, 
let me begin by thanking all hon. Members 
who have not only participated in the debate, 
but have made very valuable contributions. 1 
will take all the valuable suggestions made 
into consideration,  although in 
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the short time at my disposal it may not be 
possible to reply to every single suggestion or 
point. But you can rest assured that we have 
tobulated and made a detailed note of every 
suggestion and I will go into it and try to do 
that we can to improve the working of the 
media. 

Before I take up certain aspects media-
wise, I would like to deal with two major 
items of general importance which were 
touched upon and which have been exercising 
the minds of many hon. Members for some 
time. 

Much was said about my remarks allegedly 
made in connection with the reporting of 
crimes connected with rape incidence in the 
press. I would like to clarify and say that 
newspapers have a tendency to—as some 
hon. Members also must have experienced 
this—take something sensational from 
somebody's speech and quote it out of context 
and highlight it. For example, here I was 
speaking ... 

SHRI NARASINGHA PRASAD NANDA 
(Orissa): You must be aware of the AIR's 
sense of news value. 

SHRI V. P. SATHE: T'ie only difference is 
that the news value which the newspapers 
find is sensational while what the All India 
Radio finds is not sensational, but useful and 
newsworthy. Now, what has happened was 
that I was speaking at a function organised by 
the All-India Peace and Solidarity 
Organisation and I was telling there that we 
were not conscious in this country of the 
effort which is being made throughout the 
world and by outside agencies for 
destabilising democracy and even the freedom 
of our country. We don't take a serious view 
of this because we are not even aware of it. 
What hapnened in Chile when the AVlende 
Government was overthrown' Tie strategy 
that was adopted     was 

one of infiltrating into the newspapers, of 
bloating non-issues, of creating disaffection, 
if infiltrating into universities, of totally 
crippling and sabotaging the whole transport 
system, encouraging fissiparouis tendencies. 
All these things are a part, Mr. Vice-
Chairman, Sir, i would like to mention 
through you, of an international strategy and 
many countries have suffered because of this. 
In our country, I was trying to point out, we 
are just trying to come out of the traumatic 
period of the last three years when the entire 
time was wasted on non-issues. The whole 
Government fell on non-issues because they 
wasted their time on non-issues and wasted 
their time in trying to persecute one single 
person and harass that person. 

SHRI GURUDEV GUPTA (Madhya 
Pradesh): The Shab Commission was there. 

SHRI V. P. SATHE: They were interested 
only in that. Mind you, that was harming our 
democracy and I said that when I was a 
Member sitting on the Opposition and I had 
pleaded with the then Government not to 
waste time on non-issues, but attend to the 
major issues of nation-building programmes 
and economic programmes of economic 
relevance to our country. Somebody asked me 
what the issues were according to me. I was 
speaking at that meeting also and I said that 
the major issues were the integrity of the 
country, unity of tbe country, saving the inde-
pendence of the country and pulling this 
country out of the quagmire of poverty. These 
are the major issues and these cut across all 
political considerations and political parties 
and party lines and everyone who loves this 
country has to apply his mind and energies to 
this task. Be critieal, by all means; criticise 
seriously, as harshly as you can, to improve 
the economic programmes of the Government, 
if you want. But. tf you ! iide-track, if the 
whole country is derailed on  communal     
clashes,  for example, 
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the fissiparous m ivements like the one you 
see in tae "Jorto-Eastexn region raising their 
hea is, what will happen to our country? The 
whole North-Eastern region Will get cut off 
and that is the stratt gy, and, therefore, I said, 
if the nt wspapers blow up, give a four-cok 
umn headline, to an item like toe or e which 
happened at Baghpat, what \ ill happen. I said 
in that very speed , Sir, that I tho-rougldy 
condem led any crime of the natuie of 
molestation of women. And, Sir, not only that. 
I said that hanging was not enougl because the 
nian would escape. Vfhat should be done was 
that the pu iishment should be, just a* they say 
"an eye for an eye and a tooth for t tooth", like 
this that in these cases either the man should 
be castrated or should be dismembered . In 
that ( antext I said, "Please see thu because 
after some time it becomes coui ter-productive 
and then how easy j. becomes.". You de-
moralised even 'he police forces because it is 
so e;sy. 1 have dealt with this as a lawye; in 
many cases and I can tell you, it Is so difficult 
to prove and establish a crime of this nature. 
Now, if somebociy goes in a house for 
inspection or r; id by toe police that is 
necessary, some woman can come out, te?ring 
her sari and shout: I have b;en raped. What 
will happen? You will not b'1 able to deal with 
the law and order problem in this country if 
you try to condemn them. If found guilty, 
punish—punish harshly, by al1 means. "Slow 
what happened when no less a person, Sir, 
than Shrimati Vijaya Raje Scindia issued a 
public statement and she condemned the 
police for mass atrocities of some poor, tribal 
women. The next day we fnund, thosij very 
women came foxwa'd to state that there was 
no truth in the a legation at all. This 
contmliction wis published on some fourtr 
page or somewhere else, but the pvople... 
Interruptions) There is andher instance in 
Bombay. Such a fusf was male and the Radio 
was critici ted about the story appearing in the 
lr dian Ext ress about an incident of rape 
molestrtion and then burning of a housewife   
The newspaper jtself 

came out with an apology and contradiction, 
that all that was a concocted story and lie. Sir, 
I beg of toe House, through you, Sir, to 
consider what happens when Members after 
Members give a lurid account, reproduce 
from the newspapers, of the molestation? It 
not only harms the women; remember—but 
y°u are doing more than what you are 
condemning what is done in films, because 
what is not srnown in the films you are 
describing under the protection Qf your privi-
leges in this House. Sir, my hon. friends will 
forgive me for saying that if some of the 
newspaper editors who have been writing 
these accounts were to be put on the couch of 
a psychiatrist, I am afraid he may discover 
that they were having somewhere a tinge of... 

AN HON. MEMBER: Guilty conscience. 

SHRI V. P. SATHE: No, not guilty 
conscience, but having a vicarious 
satisfaction from their describing or while 
writing these...  (Interruptions) 

SHRI KALYAN ROY: This is not fair at 
all. 

SHRI V. P. SATHE: I cannot understand 
how, while in the same breath you condemn 
these atrocities gloating over the description... 
(Interruptions) It is in this context that I 
called it a non-issue, compared to the entire 
national perspective. But, unfortunately, 
again I was quoted out of context.   
(Interruptions) 

An issue is an issue or a non-issue only in 
the context of the perspective. (Interrptions) 
Madam, an issue is an issue only in the 
context of the perspective, it is in that context 
that I was talking. I have said, for your 
satisfaction, that I consider rape as a very 
heinous crime, which deserves to be punished 
very severely. Will you be satisfied with 
that?... (Interruptions) 

SHRIMATI KANAK MUKHERJEE 
(West   Bengal):     Aspersions     were 
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made e.gainst the editors and journalists.   
nterruptions) 

SHRI V. P. SATHE: I would say, Sir, 
before I conclude on this topic: Please do not 
try to make political capital out of such 
incidents. Please do not, .. (Interruptions) It 
will be counter-productive. I have seen in 
newspaoers, Sir, that the Lok Dal is planning 
to launch a nation-wide campaign on this. 
Why are you holding the Government 
responsible—as if thfi Government is 
responsible for such atrocities? Don't compare 
the two things, i.e. atrocities on a minority 
heirless community and stray incidents like 
this against the Police. Don't try' to do it 
against the police force. Xou will demoralise 
it. That is what happened in your regime. You 
have paid for it. "We are not going t j do it. 

I (onie to another aspect of general 
importance to which many Members incldinj; 
Shri Kalyan Roy who spoke just no_v, have 
referred. They have tried tc make it appear as 
if since this Government came into power, we 
are continuing with the attitude of the preiiois 
Government in blacking out the Opposition 
Members from the news Vulletins of the AH 
India Radio. 

SHR!. KALYAN ROY: I spoke about (he 
struggle of the working class and particularly 
about misneeds of the ] lig business and 
monopoly houses. 

SHRI V. P. SATHE; T will just touch that 
point. Firstly, let me tell you that when I took 
over, the first thing I did was to circulate and 
call a m le^ing Qf the Secretaries, Officers and 
Iliads of media and to tell them that \v2reafter 
there will be no such thing as blacking out 
and irrespective of p< 1 itical parties and 
views or con-victifu, everyone will be treated 
with the r4me respect as far as radio and T.V, 
are concerned. I will give you exarr ^les. 
Maybe that we have not been able to have our 
senior veterans 

like Mr. Pandey for radiQ talks. But let me 
mention a few examples for your benefit. Sir, 
a perusal of the script of "Today in 
Parliament" or "Sansad Samiksha" which 
deals with Parliament for the months of June 
and July shows that the prominent Members 
of Rajya Sabha who have, time and again 
expressed their grievances against the radio 
were mentioned an a much larger number of 
occasions than the Congress (I) Members. 

SHRI JAGDISH PRASAD MATHUR 
(Uttar Pradesh): If it is a fact, then it is also 
discrimination. 

SHRi V. P. SATHE; If you make a charge 
of discrimination against my own party 
members in favour of the opposition, I will 
understand it. (In-terrupiions) I will 
appreciate it. I arn sure that I will take care of 
the grievances from this side. Let me quote 
for your satisfaction. 

SHRI JAGDISH PRASAD MATHUR: It 
is because they do not speak much. 
(Interruptions) Secondly, they seldom speak 
sense. 

SHRI  V.   P.   SATHE:      On    both 
counts,  you will appreciate that    we have 
been fair to you. You have been speaking  
sense  and we have      been reporting you.  
You should be thankful to me.  Just see the 
number     of time the Opposition Members     
'have been  quoted:   Mr.  Kalyan      Roy—27 
times; Shrimati Purabi    Mukhopadh-yay—18 
times; Shri Shiv Chandra Jha —35 times; Shri 
L. K. Advani—41 times; Shri Bhupesh Gupta, 
the doyen of Parliament,—44     times and     
Shri J. P. Mathur—24 times. As     against 
this, the leading Congress   (I)   Members 
were quoted      like this:      Shri Ramanand 
Yadav—15 times, "Shri Sh-yam Lai Yadav—
14 times; Prof. D. P. Chatopadhyaya, Shri 
Prakash Mehro-tra and Shri Bipinpal Das—9    
times each and Shri N. K. P. Salve only 7 
times.   (Interruptions)  Now the facts speak 
for themselves. 



 

SHRI KALYAN ROY: Not the number of 
times but how many lines Mr, Salve got? VIr. 
Salve must have got 200 lines. 

SHRI V. P. SATHE; Sir, I do not 
want to  repeat  myself.................  

SHRI NARASINGHA PRASAD NANDA: 
Sir, Bfr. Salve will bear testimony to wl at the 
hon. Minister has just now said. He has been 
mentioned only 7 times there. But he had 
appeared thiee times on the television. 

SHRI V. P. SATHE: Have some patience. 
Mare i* coming. (Interruptions) 

SHRI DIN -:SH GOSWAMI 
(Assam): Mr. Minister, it appears that in the 
competition between the ruling party and the 
Opposition, you never mention about us who 
take a sober attitude. 

SHRI V. P. SATHE: Sir, about lines, I do 
not w mt to repeat because I have stated in 
the morning in the House that the Opposition, 
whose names have been mentioned, got 361 
lines as against only 57 lines of the entire 
Congress. 

SHRI KALYAN ROY: Will there be a 
joint enqui -y? 

SHRI V. P. SATHE: Therefore, Sir, so 
many times taey have been mentioned. 
Therefor:, I don't think they can really have  
a  grievance. 

Then, Sir, abort the talks, in the 
'current affairs'   jrogrammes ................. 

SHRI S. W. DHABE (Maharashtra) : How 
many times have you been quoted on the All 
India Radio? 

SHRI V. P. SATHE: I have not compared 
that but it was very negligible. I may al-so 
like to clarify that in discussions and 
programmes such as current affair where 
eminent men and exports are invited from the 
general society, hon. Members like Shri 

K. C. Pant, Shri K. C. Haldar, Shri 
J. P. Mathur, Shri Satish Chandra 
Aggarwal, Prof. Dutt, Shri Prakash 
Mehrotra have already participated in 
these discussions. This is only for 
two monVns. (Interruptions) Sir, I 
assure the hon. Members that here 
after whether it is programmes on 
the TV or the radio, subject to the 
expertise and the interest that the 
hon. Members show, they would be 
invited. For example, concerning la 
bour, whenever there is such an im 
portant •discussion dealing with la 
bour matters, j have no doubt, Mr. 
Kalyan Roy would be invited-------------- 

SHRI KALYAN ROY; Our names are CJI 

the black list. 
SHRI V. P. SATHE: You are not 

blacklisted.   There is no  black list. 

SHRI KALYAN ROY: There is a list. 

SHRI V. P. SATHE: There is no black list. 
So, there is no question of your name being 
there on the black list. 

Sir, I can also assure our revered, veteran 
senior Member, Shri Pande, that I found out 
on what occasions he was called in the 
previous regime. I found, Sir, that particularly 
when talks were held on such topics like the 
life of Lai Bahadur Shastri, Shri Gobind 
Ballabh Pant, Shri Jawahar-lal Nehru and the 
reminiscences of the freedom struggle, he was 
invited. Ana I can assure him that we will 
draw, I am sure, on his experience and rich 
expertise both for the TV and the Radio. 

SHRI N. K. P. SALVE; The only 
concession to our party. 

SHRI V. P. SATHE: Sir, now I would like 
to d«al with items media-wise as biefly as I 
can... 

SHRI KALYAN ROY: Sir, he did not 
reply to my question. My question was 
specific. It is not a question whether you are 
giving more cover- 
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[Shri Kalyan Roy.] 
age to Mr. Mathur or legs coverage to Mr. 
Salve. The pointed criticism is that since the 
Janata regime, the AIR and the Doordarshan 
have been systematically, calculatedly 
blacking out the economic misdeeds and 
irregularities of the big business tfiat have-
been raised in discussions in both the Houses. 
That is what I critcised. 

SHRI V. P. SATHE: Here, there is no 
blacking out of anything. Sir, he again 
referred to the meeting of the labour  leaders. 

SHRI KALYAN ROY: A brief account. 

SHRI V. P. SATHE; I am saying about 
that. The fact is that it     was 

broadcast on 8 o'clock bulle-4 P.M.    tin and 
it not only conveyed 

the labour leaders efforts to co-operate in 
reviving the economy but also gave their 
demands, for example, revival of the tripartite 
body at the apex level and the names of 
prominent labour leaders, including that of 
Shri Kalyan Roy, were mentioned. 

Now, Sir, let me turn to the other important 
issues media-wise which have been raised by 
hon. Members. Sir, as far as Vhe Akashwani 
is concerned, I have to very frankly admit that 
during all these years somehow the media has 
not been given the importance that it deserves 
and that it should be given in any democratic 
free country. Sir, media, as they say, is the 
second line of defence. In peacetime it 
becomes even more important because, you 
see, today in the world there is virtually, if I 
may describe it so, a media invasion taking 
place. All powerful radios from all big 
countries constantly blare their news and 
views on the entire world. You can hear the 
Voice of America, you can hear Peking, you 
can hear the BBC, you can hear Moscow any-
where in any corner of the world, including 
our country. Pakistan also can be Veard more 
powerfully. Dacca can be \eard more 
powerfully.  But 

our radio cannot be heard anywhere even in the 
nearby countries. 

SHRI KALYAN ROY;   Not      even within 
the country. 

SHRI V. P. SATHE:  Within     the country 
is another side of it and I will tell you  of that.    
You cannot  hear Calcutta in   Delhi because 
all capital radios were thought 0f are regional 
radios meant only  for     the   regions with    
the      result      that      Madras cannot    be    
heard    in    Delhi, Delhi cannot   be   heard   in     
Trivandrum, Delhi cannot be heard in     
Calcutta, Patna canot be heard in Delhi, Delhi 
cannot be heard in Patna and so   on. What is it 
due to?     If you look     at this, you will see 
that we have neglected    it    so    thoroughly    
that    the result    is      that     you    cannot    
be heard    outside    in    the    world    and you 
cannot be heard internally       as well although 
radio covers nearly 80 per cent  of the territory.    
But, unfortunately,  when the population    is 
concerned, hardly ten per cent of our 
population  can take  advantage     because they 
do not have the    capacities, up till now they 
did not have, of having the    radio sets.    
Therefore, we  are  taking  a  two-pronged  
view. Firstly,  external publicity must      be 
strengthened and there is a proposal to have in 
the Sixth Five Year Plan and even thereafter 
22,  as      against only two at present, which 
are weak, short wave stations with a power of 
250 to 500 k.w.    Then along we will be able 
to cover at least some parts of the world  
outside.    This  is      one thing. But all that 
means investment. If you treat the media as 
having   the lowest nriority,  and if Members      
of Parliament while     talking in     their 
enthussiasm, say that other media are 
important and this media is not important, then 
you will have the situation as it is   because 
nobody can and I cannot create   miracles as   
far   as technology  is  concerned,   as  far      as 
havin?  lii"h-T>ower  stations   are  concerned     
We have a programme     internally of having a 
link,      national of both  medium wave high      
power stations and F. M. stations.      If that 
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is introduced, the 1, you will be able to have a 
nationa hookup and a national programme to 
hear all stations within the country. Now, 
electronics has advanced so 1 luch that 
technologically, all this is possible and not at 
a veryheavy cost. I will come to that 
presently. 

Then, comes the question, in regard to 
which my frier is have been agitated again and 
ag tin, of television. About television, et me 
say very clearly once again that I am not en-
amoured of or ju. t with the thought of colour 
televisi in. If you have colour television; I do 
not have colour television. It makes no diffe-
rence as far as personal approach is 
concerned. When I came, I had a look at 
television as a media, which was ten times 
more powerful than any other media, parti -
ularly, for a country like ours, where we have 
our common man in the rural areas, who may 
be illiterate, in terms of not knowing how to 
iead and write, but he is not uneducated or 
unintelligent. He carries the wisdom of 
conturies with him and he has proved again 
and again that h is capable of understanding 
and adopting modern technology both in 
agriculture and in industry. Such a wise 
audience, but who do not knov how to read 
and write. To them, m audio visual media has 
the gre itest relevance and is of the greatest 
use. Therefore, when I come, thf first question 
that I had asked was How can I take television 
to the ru al areas?' I know and I agree witr my 
friend, Shri Shahabuddin, tha1 it is an elitist 
luxury today bee '.use it is restricted only to 
some m tropolitan towns. But I am sure he will 
be very happy if he were to krow that 
technologically, it is now pc <sible to reach 
nearly all the electrified villages in this 
country in the re notest corners, particularly, 
in the 'STorth-East Region, where, we do not 
have television as yet. but Sir, whe. this 
INSAT comes, in 1982, it wiH >e possible. 
There, already, two trar <ponds have been 
provided.    What  | am saying is that 

technologically, it is paossible, to reach tw0 
lakh village, electrified villages, in all corner3 
of the country. Nobody has the capacity in the 
rural areas. Obviously, no individual in the 
rural area will have the capacity, hardly any, 
as in the case of an individual in an urban 
area, to buy a television set. Hence, in the 
rural areas, it will have to be a community set. 
The State authorities like the Zilla Parishads 
and so on, will have to organise to have a 
television set, which would cost, 
approximately, if you would like to have it in 
colour, about Rs. 25,000 to Rs. 27,000, direct 
receiving sets as they are called. If you want it 
in black and white... 

SHRI SYED SHAHABUDDIN: 
According to your report, you have, so far, 
only 1771 community sets in the village 
areas. How do you raise it to two lakhs? 

SHRI V. P. SATHE; I am speaking of the 
potential. Today, it is true that only round 
about metropolitan areas and wherever you 
can reach, in the rural areas, you have some 
community sets. (Interruptions). The ISRO 
experiment which was made was on an 
experimental basis. I am telling you, now, 
after this experiment, the potential that we are 
having in this country. Now, the question is: 
What can be done with this? If you do not 
provide for it, it would not be done, as you 
said. The last Government, I remember, when 
this was suggested to them, they just said Oh; 
nonesense; we do not want this at all; what we 
want is an additional Rs. 200 crores to be 
provided, to be given to private organisations, 
for adult education and we know what those 
private organisations were. But here, when a 
proposal comes... 

PROF. RAMLAL PARIKH (Gujarat) : 
When you are making a statement, please 
make sure as to what you say. Read from 
your own report of the Education Ministry- 
Not more than 25 per cent of the money was  
given to      voluntary      agencies. 



219 Re. Working of Min. of              [RAJYA SABHA ] Information & 220 
Broadcastina 

[Prof Ramlal Parikh] 
Seventy-five per cent was spent by the 
Government themselves and of this Rs. 200 
crores, only Rs. 20 crores have been used. 
Hence, there is no question of Rs. 200 crores 
wasted. When you make a statement, please 
make sure that it is born out of facts. 

SHRI V. P. SATHE: I said that is what 
was provided and was not used 
properly. 

PROF. RAM LAL PARIKH: Are you 
justifying illiteracy? Does your party stand 
for illiteracy? Is this your programme? 

SHRI V. P. SATHE: I will reply to you 
some time later. 

Therefore, the potential is, if you want to 
reach the rural area, if you really mean to do 
that, you have to provide over a period, in the 
revised Sixth Plan, may be of the magnitude of 
about Rs. 90,000 to Rs. 1,00,000 crores. You 
will be surprised, Sir, this whole approach of 
reaching the entire rural area of this big sub-
continent, particularly the inexcessible areas 
like the North Eastern region where normally 
TV studios and sets cannot be created easily, 
could have been successful if we had spent on 
hardware and software and also on the entire 
transmission ground arrangement, over a 
period of nearly six to seven years, only Rs. 
400 crores. In a plan of nearly one lakh crore 
of rupees this comes to 0.4 per cent. Now 
compare the utility, compare the impact for the 
rural masses of showing to them educational 
programmes in their own homes, bridging the 
gap between urban and rural areas; not only 
this but bridging the gap between various 
regions having different cultures and 
strengthening integrity and unity of the 
country. Consider this and then tel] me 
whether the whole programme was worth it or 
it was not worth it. I am not having a fad in 
technology. Let me tell this House that in 
these 

modern days you canot afford to lay behind in 
technology. And if you do, it will be at your 
own cost only. All countries around you are 
going ahead. Why are you unnecessarily 
wanting to be stuck with obsolete technology. 
Tomorrow you may need cameras and you are 
not going to produce them. In the near future 
you may not even get camras for your black 
and white TV because no camras are being 
produced. Where will you go? You canot 
export a single TV anywhere because no 
country wants black and white sets. You have 
the potential. If you were to manufacture 
colour TV sets, you could be exporting them 
at cheaper: costs, because of your cheap 
labour, to many countries, including the 
advanced countries. You could earn foreign 
exchange. You are living in the modren 
scientific age. You have the potential. You say 
that you are tJ ' third largest country in the 
worvd with technological expertise, but in the 
field of electronics—Mr. Era Sezhi-yan will 
bear with me and support— even the smaller 
countries like South Korea, Taiwan, 
Singapore, Hong Kong, are exporting 
electronic items worth Rs. 1000 crores 
annually. Do you know that? You say that you 
have a vast technological knowhow. Do you 
know what is our export? Our export is only of 
Rs. 40 crores and out of this the export for 
consumer electronic goods is only of the order 
of Rs. 6 crores. This is the position. In this 
field you have the highest employment 
political This, industry, not based on raw 
materials can be started practically 
everywhere. It gives the largest employment 
to women. And we have been neglecting this 
industry. 

I beg of this House and learned men to 
please try to understand thig and support 
advancement of this country with modern 
technology if you really want to develop—as 
Jawaharlal Nehru called it—scientific temper 
in oar country. He used to lecture to masses 
and tell them about scientific development 
because he felt convinced that 
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our common man is capable of understanding 
the ad\antage of modern technology. Sir, 'his 
scientific temper must develop. Th it is why I 
talk of the latest TV today in the world— 
which means colt ur TV. That ig why I talk of 
colour TV—not because I have a fad the < 
olour TV. It has been proved—w.- 
experimented in Madras and Del'ti—that our 
present transmitters are good enough. With 
minor modificati( ns costing a couple of lakhs, 
you can transmit from these very transmitters 
colour programmes, so that we can use colour 
films. Many people are criticising so much. I 
cannot understand tMs. The entire film 
industry is produ ing colour films and my 
greatest dime ilty is, if I want to exchange TV 
programmes with any other country. I jannot 
do it because my programmes .re black and 
white, they do not have black and white TV 
and I cannot use theirs because I do not have 
colour 1 .-ansmission. 80 we cannot have re 
ationship. If you want to insist on it by 
making an emotional spe-ch, as Mr. Shaha-
buddin did, my d ;ar friends, speeches can be 
made but 'acts are facts, realities are realities. 
We do not want to get stuck on thai 
Therefore, this is as far as colour TV is 
concerned. 

Having done wth radio and TV, then I 
come to t ie films. There are many aspects ant 
I cannot touch upon all of them. But I can 
assure you —for example Mi Sezhiyan made 
a very beautiful speech, studied speech about 
the budget. I can tell him that on pape • it 
appears that we have reduced it, ilhough in 
fact, due to the increase it prices, we should 
have asked for m. re. I have found out that in 
the Plan budget there were certain proposal s 
which could not have materiali:ed till 1981-
82. Therefore, although they were included 
earlier we hid to drop them from this so as o 
make the budget appear realistic ir stead of 
having proposals which we know are not 
going to materialise.   That is why it appears 

that it has been reduced; actually there is not 
much reduction. But I would have been more 
happy if I were to get more money for my 
Ministry for further growth. 

Then I come to the film industry. I agree 
with hon. Members that much needs to be 
done in this field. Altho-oug outwardly the 
cinema industry looks all glamour, yet it has 
serious probems. And if you realy want to 
help it—as some hon. Members have 
suggested if you want good cinema to grow—
then the crux of the problem, I have found 
out, is exhibition. Unless you have cinema 
houses where good films can be shown, all 
your effort to correct at the wrong end and 
trying to give sermons and good lectures on 
having a good cinema will not do. That is 
what is thwarting the beautiful films produced 
in Bengal. Because there are no cinema houses 
to show those films. And this is all a 
commercial vicious circle, in which the whoe 
film industry is caught up. You will be 
surprised if I tell you this. Do you know that 
for the producers to get money in the market, 
they have to take it at the rate of inerest of 40 
per cent. No wonder they are in the cutches of 
unaccounted money and this unaccounted 
money is controlling the films. Then it is the 
law of demand and supply. The other thing is 
that this 40 per cent rate of interests an this 
money which they have got has to come back. 
Therefore, what must be produced are formula 
films where they can be sure of getting back 
the money. Sir, it is a callous game of 
everything having a price tag—everything for 
sale, the law of the market, the market value 
system, the market economics and market 
everything. Therefore such things happen. Of 
you really want to help, I entirely agree with 
my hon. friends when they suggested that 
there must be a method of giving them 
legitimate finances. That can be don© only by 
recognising the fPm industry as really an 
industry. Film-making is an industry. As    one    
of    the      Members,    Mr. 



   

[Shri V. P Sathe] 
Shrikant Verma, said, the film itself need not be 
an industry. You can have very good films. 
According to me, there are only two types of 
films. This division of films as commercial 
films and art films is artificial. There are only 
two types of films, good films and bad films. A 
commercial film can be as artistic as an art 
film. Many examples can be given. For 
example, the films produced by V. Shantaram 
and many other producers and directors like 
Sohrab Modi were commercially successful. 
And the latest example, if you want one, is 
Shankarabharanam. If some of the Members 
have not seen it—I have given a repeat show of 
this film recently in Vigyan Bhawan—let them 
see it. (Interruptions) No, I had seen it before. 
It is a beautiful film. And then the art films are 
also commercially successful. Therefore, let us 
not try to distinguish them that way. The 
question is how to encourage good films. Some 
small cinema houses, not the sophisticated 
ones, as Mr. Shahbu-ddin said, can be built. 
We must have a movement for more cinema 
houses in this country. I think there was some 
mistake when it was pointed out qxresHJUjg  
BIB        UBUI  9U0   JOJ   }BITJ—BUII3A 

BIUI auios st ajau} sprruj. j -svess jnoj •os sjaAv 
IBIH JT ssneoaq ajgqi sjfB} how is it that We 
have only about 8,000 cinema houses as 
against over a lakh of cinema houses in Russia? 
We have with a population of 650 million less 
than 10,000 cinema houses, all included. Now 
if you take 10,000 cinema houses and calculate 
the number of seats available, how can it be 
that there are four seats for one man? I think 
there is some wrong calculation there. (I«-
ierru-pfcons) Even that should not be there, 
because this calculation is not correct. In short, 
Sir, we have a paucity of cinema nouses. 
Therefore, if we accept this, what can be done 
is to recognise cinema as an industry. If you 
can give money for banks and Hotels, why 
cannot the cinema houses get money from the 
banks, especially 

when the investment is safe and secure 
because they never lose? Therefore, the banks 
should be only too glad to advance money for 
building cinema houses. I am having a 
proposal to consider whether the Film 
Development Corporation should not stand 
guarantee for persons constructing cinema 
houses getting loans from the banks, on 
recognition of this as an industry. I am 
proposing to bring two Bills in the next 
session: one, the Cinematograph Bill, and the 
other, the Cine Employees' Protection Bill. So 
two Bills I am proposing to bring, which will 
directly make this an industry and will also 
help give benefits to the artistes who have 
outlived their lives as artistes and are in very 
bad conditions. Such persons can be helped. 

SHRI KALYAN ROY: Some ol them can 
be nominated to the Rajya Sabha. 

SHRI V. P. SATHE: Oh, yes, if you make 
way for them, we will be quite happy to do 
that. 

SHRI R. RAMAKRISHNAN (Tamil 
Nadu): Banks are giving them loans, but the 
only thing is that they get a low priority. If the 
hon. Finance Minister can give them 
instructions that this is to be treated as a high 
priority, they can give it straightaway. 

SHRI V. P. SATHE: That is precisely what 
I propose to do, to take this whole matfcsr in 
its totality. I want good Alms to be created. 
And we are proud that internationally we have 
won acclaim. My hat off to Satyajit Ray who 
for the first time took our cinema to the 
outside world and proved that it is not only 
equal to the o+her cinemas but also in certain 
respects better than the other cinemas in the 
world. But may I tell you one thing honestly? I 
have been abroad recently—and before that 
also I had gone—to attend certain film 
festivals. The latest one was to the Karlov 
Vary. Mind you, the experts there told me 
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that unfortunate: y the image is that 
because certain couple of films got 
awards, Satyajit Ray has produced some 
films on >ther aspects of life than on the 
poverty of India. Only two, I think, ' \sani 
Sanket" and "Pather Panch; li" have 
projected poverty, showing ,he poor 
people's life. What happened?   They 
won awards. 

AN HON. MEMBER: They were 
classics.   They v ere not  on poverty. 

SHRI V. p. SATHE: Because they 
have won the awards, outside, somehow, 
the image, n the western world of India is 
still tl at of the India which Rudyard 
Kripling had painted it to be, with snakes, 
the maharajas, jungles and beggars. Th s 
somehow becomes an image. Becai se of 
what we have seen, in the mag izines etc, 
when we think of Africa, tie immediate 
impression is all jungles, dense forests, 
crocodiles everywhe e, and the negroes 
and  naked  peop-e  living  in  there. 

SHRIMATI KANAK MUKHERJEE: 
Satyajit Ray h; 1 given answers to these 
in today's paper. 

SHRI V. P. SA THE: I am supporting 
Satyajit Ray. Mrs. Kanak Mukher-jee, 
have patience. I am not criticising 
Satyajit Ray.   Just have patience. 

This impressior is created by what is 
depicted agair and again by the western 
media tc the west. There is another India, 
a modern India, a thinking India, a 1 
India with electronic advance, an India 
with scientific advance. Such t lings will 
not be projected. What lappens is this. A 
recent film whic won the prize in 
Karlovy Vary, is "Neem Annapurna". 
That film is abou dire poverty. For a 
morsel of rice, what happens to a family? 

SHRI KALYAI ROY: Is that not a 
reality on aecc-unt of thirty years of your 
rule? 

SHRI V. P. SATHE: That is all right.    
You can  think in terms of a 
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revolution.    In that view, we, both of us, 
will agree.    But that is different. 

I am saying that when you want proper 
presentation of India, a cross section, all 
types of films must go and they should 
be shown. They will be very popular, 
mind you. These films win awards, but 
people do not see them. The other films 
do not win awards, but they are seen 
more. We want to help the film industry 
in every way to solve their various 
problems. 

Then comes the Press, the last media. 
As far as the Press is concerned, I would 
like to reiterate once again—1 this does 
create difficulties—We believe in 
complete freedom of the Press. 

SHRI KALYAN ROY: That means 
freedom to    sugar    barons and jute 
barons.
 
, 

SHRI V. P. SATHE: That, we will see, 
how to control it. I am coming to that. 
Sir, how should the freedom of the Press 
be guaranteed? You have also to think in 
terms of how you can help the small, the 
medium and the language Press, and 
unless they have the economic viability, 
the freedom is meaningless. The big 
people, the big houses, the monopoly 
Press, can take care of themselves, Sir, 
the small people, the small Press cannot. 
How can we help them without adversely 
impinging on their freedom. That is 
where your newsprint policy and ad-
vertisement policy can play an > im-
portant role. I entirely agree, I am 
seriously considering this proposal, 
whether we can have some sort of a Press 
Development Corporation or some such 
thing which can finance the small Press 
or which can itself run, as was suggested, 
printing presses and do job work for these 
people. How can we help them? We want 
to help them, and we are serious on how 
they should be helped. I entirely agree 
that 60 per cent of the newsprint we have 
to import. Most of the newsprint, we have 
to import, by spending the thard foreign 
currency. 
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[Shri V. P. Sathe] 

[The    Vice Chairman    (Shri   Dijiesh 
Goswatni) in the Chair] 

Why should we allow it? Now, it is for you 
to consider. Shall I encourage the spread of a 
chain of editions of a big house newspaper, 
pushing out the small newspaper from the 
district towns op local areas, in the name, 
again, of freedom? Shall I give newsprint to 
them, 60 per cent or 70 per cent of newsprint 
only to a few houses to start more and more 
editions? Or, shall I give protection to small 
language papers by giving more newsprint to 
them? This I have spelt out as the basic thrust 
of our present newsprint policy. We will take 
even more steps to achieve that objective. 

Then comes advertising. There also comes 
the price-page schedule business, the 
Supreme Court decision, and all these factors 
are there. And the major newspapers carry 
away all the advertisements. Now, I entirely 
agree with Mr. Shahabuddin when he says 
that advertisement must be on a commercial 
footing. Perfectly right. If Lever Brothers or a 
private house can decide where they will 
advertise, what they will advertise and what 
rate they will give, why should the Govern-
ment not have the same privilege? Then I can 
decide whether I should give more 
advertisement to language newspapers which, 
in fact, have a larger circulation. Why should 
I not do that? 

PROF. RAMLAL PARIKH: Before the 
hon. Minister closes this point, 1 would 
request him to enlighten us as to how he 
proposes to review the advertisement policy 
to ensure that this overweightage to English 
newspapers, particularly the big newspapers, 
in the matter of advertisements is given up 
and the regional language papers are 
guaranteed their legitimate share in 
government advertisements. 

SHRI V. P. SATHE: The first thing that 
we are going to do is to treat all newspapers as 
national newspapers. 

PROF. RAMLAL PARIKH; Very good. 

SHRI V. P. SATHE: No distinction 
hereafter is going to be made for preference 
to English newspapers as against language 
newspapers either on the test of circulation or 
on any matter. That will do away with much 
of the mischief that is at present there. 

SHRI LADLI MOHAN NIGAM (Madhya 
Pradesh):    Rates also. 

SHRI V. P. SATHE: Rates also we will 
consider. I began by saying that we must have 
uniformity of rates for language newspapers 
and English newspapers. This is the policy 
which we are seriously considering. 

SHRI LADLI MOHAN NIGAM: You are 
still considering it? You have not yet 
decided? 

 

SHRI V. P. SATHE: I will tell you, I am 
not making a commitment on this because the 
group on advertisement policy which I had 
created is giving its report. It will come 
within a week. We will then take a positive 
view.   Then  .   .   . 

SHRI LADLI MOHAN NIGAM: For 
language newspapers. . . (Interruptions) 

SHRI V. P. SATHE: I have said it. As far 
as the press is concerned, there is one more 
point. Then you can ask me questions. Sir, 
regarding the new Press Commission, some 
uncharitable remarks were made by some 
friends about certain members. Now, Sir, if 
you would like to see .   .   . 

SHRI KALYAN ROY: What is the 
competency of these people? 

SHRI V. P. SATHE: That is what 
precisely ... .      :   i 



 

SHRI KALYAN! ROY: And what is the 
incompetent y of Mr. Chalapati Rau? 

SHRI V. P. S/ THE: Don't compare two 
individuals. Such comparison is very 
uncharitabe. Never compare two individuals J 
ike this. Never compare two such 
individuals—never— because it will hurt both 
in the process.    Never do that. 

I am going to justify and show you the 
quality of tie persons that we have kept, witho 
it criticising the previous body. N)W, what 
we decided this time to do i to have 
representation on the Press Commission of a 
cross-section of the industry. There should be 
rep esentalives of small papers, there hould be 
representatives of me lium papers and there 
should be representatives of language papers. 
This was what had been neglected. Actually 
in the previous personnel, | here was not a 
single member representing the vast section of 
language nev spapers either from the South or 
fron Urdu or from any other language. 
Therefore, we decided this time tha this thing 
must be set right. Now what have we done? 
Apart from Just.ce Matthew, we got, because 
we needed an expert in legal matters   ... 

SHRI KALYAN ROY: S. K. Mukherjee. 

SHRI V. P. SATHE. Now, what have you 
against him? (.Interruptions) A retired judge, 
who has been Vice-Chancellor . . . 
(Interruptions) He may not like hi 1. 

SHRI KALYAN ROY: It is not a question 
of my liking him or not liking him.   Wha . is 
his performance? 

SHRI V. P. SATHE;    Where? 

SHRI KALYAN ROY: Central 
Government's Industrial Tribunal, Please ask 
the Ltb-nir Minister. 

SHRI V. P. SATHE: If he has given some 
decisions against you   ... 

SHRI KALYAN ROY: Not some. Ail the 
decisions 

SHRI V. P. SATHE: ...I do not know how 
you can judge him on that basis. 

We wanted a working journalist and Mr. P. 
V. Gadgi!, an eminent journalist from 
Maharashtra, was taken. Every man from 
Maharashtra will say lb at he is one of the 
best persons. He was honoured with Paama 
Shri. Apart fron. that, he ha1? been known as 
one of the most eminent journalists of 
Maharashtra   ... 

AN HON'BLE MEMBER: He is very old. 

SHRI V. p. SATHE: He is not too old. 
Then, we took Mr. Ishrat Ali Siddiqui who 
was also a member there—a well-know 1, 
veteran, Urdu journa'ist, formerly a member 
of the committee appointed by the U.P 
Government to recommend measures for 
information and publicity and to commission 
Samachar. He was the Editor of a small L'rdu 
newspaper 'Quomi Awaz'. 

SHRI SYED SHAHABUDDIN: It is an 
organ of tH/> Congress Party. 

ST1RI V. P. SATHE: Then, why the 
prev'ous Governmeit appointed him? 

SHRI MANUBHAI PATEL (Gujarat): 
Because, the pievious Govern-ment was 
impartial. 

SHRI V. P. SATHE; and Mr. Ran-poiated 
him and you should be happy i.hom it.   
Then, Mr K. R. Ganesh... 

SHRI MANUBHAI PATEL: Eminent 
journalist? 

SHRI V. P. SATHE, ,-nd Mr. Ran-bir 
Singh, Editor of Milan. Everybody tjeed not 
he a p.'.inalist.     You   had 
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iwu persons before, Mr. Dwivedi and another 
gentleman who was not a journalist. He was 
Mr. Moinuddin Harris  ... 

SHRI SADASHIV BAGAITKAR 
(Maharashtra): He was Editor of Anjuman 
for a long time... 

SHRI V. P. SATHE: Long, long before. 

SHRI MANUBHAI PATEL; You said you 
would not compare two persons. 

SHRI V. P. SATHE; I am not comparing. I 
am only saying that when you had an 
independent man, we flso have an 
independent man like Mr. K. R. Ganesh. 
Then, you had Vatsyayan. You were saving so 
much about Khushwant Singh, Hindustan 
Times, etc. Vatsyayan was a member of this 
committee. He is an eminent poet, writer and 
novelist. Vatsyayan was brought in in place of 
Akshay Kumar Jain. I am not trying to com-
pare. I did not blame the Government then. I 
am asking you not to blame this Government 
for what is happening in the newspaper world. 
On the ground of superannuation Akshay 
Kumar Ji was shunted out and a person who 
was ten years older than Akshay Kumar Jain 
waE brought in as editor—he was 71 years of 
age. He was brought in as editor and also ap-
pointed on the Press Council. I respect 
Vatsyayan. He is a good novelist, m his place 
we have taken Amrita Pritam. You ask 
anybody about Amrita Pritam, who is a writer, 
novelist ... 

SHRI MANUBHAI PATEL: Eminent 
journalist? 

SHRI V. P. SATHE: Why should 
everybody be a journalist? 1 am against this 
idea. There must be some others also who 
have some aesthetic sense .   .   . 

SHRI JAGDISH PRASAD MATHUR: 
You ask Khushwant Singh about Amrita 
Pritam? 

SHRI V. P. SATHE;   When you find 
it convenient you us; him. Otherwise you 
criticise him. 

SHRI MANUBHAI PATEL: It is your 
privilege to use him. 

SHRI V. P. SATHE: I am not spelling out 
other items. I will mention one more item and 
that will be enough to justify the new terms 
of reference, and that is relating to the right 
of every citizen to privacy. In the entire 
Press, today, the biggest casualty is the 
ordinary citizen. What defence has he got? 
You say "Oh, let him go to a court of law and 
file a defamation suit". Lawyers like Mr. 
Dhabe and I know that filing a defamation 
suit is, in fact, inviting more trouble. 

AN HON. MEMBER: It is only for the 
benefit of the lawyers. 

SHRI V. P. SATHE: Yes, it is only for the 
benefit of the lawers and filing a defamation 
suit means further defamation. Mr- Dhaba 
and I know this and we all know it. Is this the 
protection? And, Sir, there is the general 
Code. 1 would like to know what has 
happened to this Cods. Something is 
published in the newspaper on the front page, 
damaging the reputation of a person, whether 
it is Mrs. Gayatri Devi or Shrimati Vijaya 
Raje Scindia or whether it is anybody. You 
can publish anything about anybody on the 
front page damaging his or her reputation 
and, when there is a contradiction issued, the 
Code is or should be that the contradiction 
must be published in the same place with the 
same prominence. 

AN HON'BLE MEMBER: More 
prominently. 

SHRI V. P. SATHE: More prominently. Is 
this ever done? Every time it goes by default 
and you will find that damage is done to the 
reputation of the ordinary citizens who are 
defenceless. Forget about the Government, 
because the Government can take care of 
itself and it is strong enough. But it is in the 
Press, my dear friends, where most of the da-
mage is done to the individual citizens who 
are defenceless.    Therefore., this 



aspect also we ha\e to put before the 
Commission and I want it to consider 
this seriously. Tl ere is also the aspect of 
delinking tnd of how to curb monopoly. 

SHRI KALYAN ROY: What about 
the mass-scale vi< timisation going on in 
"The Hindustan Times"-': Four senior 
correspondents have been sacked from 
IV ay, the day Mr. Khushwant Singh 
took over. {Interruptions). Who is going 
to give evidence before the Press 
Commission? 

THE VICE-CI AIRMAN (SHRI 
DINESH GOSWAMI): Just a minute. 
Our debate was t > end at 3-30 and it is 
now 4-40. So, Mr. Minister, kindly reply 
to the poir ts only and do not take notice 
of th i interruptions. 

SHRI V. P. SATHE: I have practically 
ended.    I have practically dealt with all 
the media that are under my control, Sir.  
More than    enough has been said. Sir, as 
some Members have said, some point:    
might    have been left out; very    \aluable    
suggestions, as I said, at the \ ery 
beginning, might have been left o it. I will   
deal with them   individually if the   
honourable Members meet i ie     and I    
will see what I can do tl help any particular 
individual as be t as I    can.    But, I can 
assure you, our desire is to put the media 
in its   ight place and to use it for the 
servic-   of our people. That is the 
objective    and it is with this objective in 
mir i that we    function. (Interruptions). 

THE VICE-C HAIRMAN (SHRI 
DINESH GOSWAMI): Now, we shall 
take up the nex- item, the Appropriation 
(No. 3) Bil , 1980. 

SHRI SHIVA CHANDRA JHA: Sir. 
on a point of or ier. 

THE VICE-( IHAIRMAN (SHRI 
DINESH GOSWAMI): What is the 
point of order? 

SHRI S. W. DHABE: What about the 
Press Commission? The honourable 
Minister said that he will consider the 
suggestions and give the clarifications. 

THE VICE-CHAIRMAN (SHRI 
DINESH GOSWAMI): I think he has 
clarified enough on' the points about the 
Press Commission and I don't think there 
is any need for further clarification. We 
take up now the Appropriation (No. 3) 
Bill. Yes, the honourable Minister. 

 
THE VICE-CHAIRMAN (SHRI 

DINESH GOSWAMI): He has dealt 
with the Press Commission at length. 
{Interruptions). 

SHRI SHIVA CHANDRA JHA: How 
do you know that he has replied to my 
points?  {Interruptions). 

SHRI LADLI MOHAN NIGAM: Sir, 
on the terms of reference there are so 
many questions to be put. 
(Interruptions). 

SHRI SHIVA CHANDRA JHA: How 
do you know that he has replied to my 
points? Kindly give me two minutes. 
{Interruptions). Kindly allow me two 
minutes. 

SHRI V. P. SATHE: I have already 
dealt with the terms of reference. 1 have 
clarified them and I have circulated them 
and, so, I don't think, Sir, that more can 
be said or I can enlighten the Members 
any more. On this let there be no more 
discussion. 
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THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): I think Mr. Sathe has made a 
very encouraging speech and, therefore, let 
us go to the  next  item.     (Interruptions) _ 

SHRI MANUBHAI PATEL: Very 
encouraging and very rhetorical. But certain 
clarifications are to be sought and you should 
allow the clarifications. 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): All right. I am giving an 
opportunity to you, Mr. Jha, and to Mr. Patel. 

 
(Interruptions). 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): I cannot permit' this. Then I go 
on to the next item, because I cannot permit a 
debate on that. The hon. Minister. 
Appropriation (No. 3) Bill.... (Interruptions) 
You cannot force a debate .   .   . 
(Interruptions). 

SHRI SHIVA CHANDRA JHA: This is 
not fair. In protest, I walk out .... 
(Interruptions). 

SHRI S. W. DHABE: I wanted to ask 
some questions on the Press Commission. I 
have not been allowed. I also walk out. 

{At this stage some  Hon.'  Members left the 
Chamber) 


